[ 21 December, 2022 ]

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.
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[RAJYA SABHA]

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the issue
raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

MR. CHAIRMAN : Now, the Question Hour. Question Number 151 — Shri Jawhar
Sircar.

12.00 Noon
ORAL ANSWERS TO QUESTIONS

MGNREGA funds released and dues

*151. SHRI JAWHAR SIRCAR: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the number of States that have not been given any funds under Mahatma
Gandhi National Rural Employment Guarantee Act (MGNREGA) in this financial year
and the reasons therefor;

(b) the funds released to each State for MGNREGA during this Financial Year as
compared to last year;

(c) the reasons why MGNREGA budget has been kept so low despite huge
pending dues; and

(d) funds released in current year for past dues, and for new works ?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SADHVI
NIRANJAN JYOTI): (a) to (d) A statement is laid on the Table of the House.



